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NAME OF THE COMPANY Theolia S.A
Vs,
M/s. Theolia Wind Power Pvt. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 397/398
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Order

Despite time granted on the last date of hearing, no rejoinder has been filed, A
request for adio{;&mmg_nt bv circulating request letter has been made. One last
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opportunity 1s Uianitea w fie mjmﬁ'delr‘-wwthm one week with a copy in advance to the
counsel for the respondents. If the petitioner fails to file rejoinder during one week, the
matter shall proceed with the arguments.

List for arguments on 21.11.2016.
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